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DR. T.N. SEEMA (Kerala): Sir, I associate myself with the mention made by the
hon. Member.

SHRI SHIVANAND TIWARI (Bihar): Sir, I associate myself with the mention made
by the hon. Member.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Sir, I associate myself with the
mention made by the hon. Member.

SHRI HUSAIN DALWAI (Maharashtra): Sir, I associate myself with the mention
made by the hon. Member.

SHRI RAM KRIPAL YADAV (Bihar): Sir, I associate myself with the mention made
by the hon. Member.

SHRI SANJAY RAUT (Maharashtra): Sir, I associate myself with the mention made
by the hon. Member.

DR. BHARATKUMAR RAUT (Maharashtra): Sir, I associate myself with the
mention made by the hon. Member.

Problems being faced by Hindus residing in Pakistan
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DR. NAJMA A. HEPTULLA (Madhya Pradesh): Sir, I also associate myself with
the matter raised by Shri Avinash Rai Khanna.

SHRI ANIL MADHAV DAVE (Madhya Pradesh): Sir, I also associate myself with
the matter raised by Shri Avinash Rai Khanna.

SHRI VP. SINGH BADNORE (Rajasthan): Sir, I also associate myself with the
matter raised by Shri Avinash Rai Khanna.
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SHRI SANJAY RAUT (Maharashtra): Sir, I also associate myself with the matter
raised by Shri Avinash Rai Khanna.

DR. BHARATKUMAR RAUT (Maharashtra): Sir, I also associate myself with the
matter raised by Shri Avinash Rai Khanna.
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SHRI N.K. SINGH (Bihar): Sir, I also associate myself with the matter raised by
Shri Avinash Rai Khanna.

SHRI M. RAMA JOIS (Karnataka): Sir, I also associate myself with the matter
raised by Shri Avinash Rai Khanna.
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Serial bomb blasts in Pune
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Now, hon. Members, I have got
32 Special Mentions. I am now going to call the names. Those who want to lay

on the Table can do so now and those who want to read the Special Mentions can
do so immediately before the House adjourns today. Now, I am going to call the

names.



